i1 CENTRAL ADMINISTRATIVE TRIBUNAL HYDERASAD BENCH AT HYUERAB

D.8,N0, 598/91,
- Date: 18-6-91,

Betweens: _
1. B, Rama Krishnang 4, M.Gepal >
2., B.Nararaju ‘ 5. W.Vijayakumar v// o
3, D.Rama Swamy, . 6, B.Nagabhushanam,
K . , «s Applicants.

~° "and . ,
1, The Railway Board rep, by its Chaiman,

-Railway Bhavan, New Delhl., \

The General Manager, S.C.Rly, secunderabad."

3, The Divisienal Commercial Superintendent,
Guntakal Division, Guntakal, Anantapur Dist.v”

4, The senior Divisional Personnel Officer,
5.C.Rly, Guntakal Divislon, Guntakal, 7
Anantapur Dist. . —
-+ Respondents.

For the applicants: Mr.,P. Veera Reddy, Advocate L7 \;,, ;

For the Respondents: Mr, Mr.D.Gopal Rao, BC for Rlys.

COBAM: .
THE HON'BLE MR.B.H.JATASIMHA : VICE CHAIRMAN

The Tribunal made the follw irg Yrder:- |
shri P Veera Reddylearned counsel for the applicant
states that he wishes to withdraw the application. The applicaticy

is accordingly dismissed as withdrawn witha liberty to file a
fresh spplication after exhausting the alternative remedy. No cosfx. Zj

.. | b- , - v AW,
To : D—E-Pu ! ! RIQ%\;&" :g%

i.The Chairaﬁn, Railway Board, Railway Bhavah,
New Dclhi, _ ’~§

2. The Generszl Mgnager, $.CsRly, Secundersbad. | Taa

3. The Iﬁvis;oﬁgi Commercial Superintendent, ;
< Guntakal Division, Guntakal, Anantapur Dist, ‘;

4, The senior ﬁivisﬁQQal Fersonnel Officer, s.C.Rly,
Guntakal Division, Guntakal, anantapur Dist.

5. One copy to Mr. F.Veera Reddy,-Advocaté. CcaTl . Hyd. .

6. Che copy to Mr.D.Gopal Rao, &C for Rlys, cAT.Hyd.

7. One spare copy. ,
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TN THE CENTRAL ADMIN ISE‘ RATIVE TRI3ZUNAJL
HYDBRREABD OGLENCH¢HYDERABAD

THE HON'SL_ MR.B3.N,JAYASIMHA: V.C.
D

" THE HON'BLE MR,.j}.SURYA: RAQ: M(J)
ND
THE HON'BL W MRJJ,NARASIMIA MURTHY:M{J)
: AND :

-
‘

.

THE: HON 'BLE MR/ R, BALASUBRAMAN TANEM (A )
DATED: % &G ~1901.

ORDER / JURGMENT.,
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MJA./R.A./Cuds, No,
in
T.A.No, * We PaNo,

0.4, No. Sq%‘c“

Admi%ted and Interim directions
issugd. '

Allowed.

Dispgsed of with direction.

Dismissed. L}///
Dismissed as withdrawn,

[
Dismissed for default.
M. A, Ordered/ Re jected.

No order as té&-costs.






